Cognizance on facts revealed by Headley
1879.SHRI BHARATKUMAR BAUT = Will the Minister of HOME AFFAIRS be pleased to state:

(a) what cognizance Government has taken on the facts revealed by Headley, who s

interrogated by NIA team in US, which hes pointed the finger towards Pakistan's 1S1;

(b)) whether Headley confirmed that Lashkar-e-Talbe terrorists caried out 26/11 Mumbai

attack under the guidance of I31;

(c) whether Headley alsc ramed some higher serving officers of Pakistan Army who

collaborated Lashkar terrorista in executing Mumbai attack ; and

(d) whether Goverrment has asked lslamabad to take action against those Pakistani officers

who were involved 7

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN) : (&) to
(d) The Gavernment has teken cognizance of facts revelaed by Headley and taken up this issus
which is of vital security concern at various levels in the established bilateral fora. During the bilateral
meetings of the Union Home Minister with the Pakistan Interior Minister, on the side lines of the third
SAARC Conference of Interior/Home Ministers, the Union Home Minister, conveyed India's core
concern on terrorism emanating from Pakistan, especially the Mumbai terrorist attack investigations
and trial. He conveyed that since the trial was in Pakistan the real perpetratars, master mind and

handlers should be brought to justice.
Foreigners outstaying in the country
1880. SHRI MK SINGH Wil the Minister of HOME AFFAIRS be pleased to state:

(a) whether the Union Governmentt is aware that there are a number of rationals from the First

World Countries who have overstayed in India for various reasons in the past few years;
(b) if go, the details thereof;

(o) whether the security agencies have been ignoring the illegal overstay of citizens from the

developed countries which is posing threat to the nation; and
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(d) if so, the steps Union Government proposes to take to check such overstaying of citizens

from the develaped countries and to deport them?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN) : (&) and (b) Yes, Sir. Az and when the overstayal of foreigners are detected,
they are deported. Details of foreigners who came to Inda on valid travel documents and are
overstaying in the country as obtained from State Governments during the years 2006-2008 are given

in Statement (Sesbelow).

(c) and (d) As and when foreign nationals are detected staying in the country illegally of found
overstaying, steps are taken for their deportation/prosecution as per rules/law on the subjects by

respective FRRO/FROs (State Government representatives/SPs of distriots).
Statement

Country - wise statistics of overstaying foreighers 2006-2008

Country 2006 2007 2008
1 2 3 4

Afghanistan 1769 11875 14611
Allenia i 0 0
Algeria 6] 1 &
Angala i 12 20
Argentina & 3 3
Armenia 3 & 0
Augtralia 185 186 76
Austria 11 2 8
Azerbaijan i 1 0
Bahrain 47 8 51
Bangladesh 24497 25712 31229
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Barbados 1 0 0
Belarus & 4 &
Belgium 24 15 21
Belize 2 1 4
Benin 0 0 1
Bolivia 1 1 2
Botswana 2 1 4
Brazil 13 26 42
British Overseag City 0 0 3
British Salomon lsl. 2 0 0
British Sub & Cola 0 1 3
Brunei 1 2 0
Bulgaria 8 2 2
Burundi 0 4 &
Cambodia (Kampuchia) 7 7 5
Cameroon 1 4 &
Canada 278 383 357
Chad 0 0 3
Chile 4 2 3
China 104 495 479
Chira (Tatwan) 0 i 7
Colombia 8 5 22
Comaros 0 1 0
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1 2 3 4

Congo 8 7] 32
Costa Rica 0 0 4
Croatia 7 1 4
Cuba 2 1 0
Cyprus 2 0 0
Czech Republic & 4 1
Denmark 23 21 27
Cijbouti 3 8 21
Daminican Republic 0 2 2
Ecuador 5 0 0
Egypt 13 15 13
El Salvadar 0 0 0
Eritrea a1 22 1
Estonia 0 1 2
Ethiopia 58 &1 69
Fiji 42 Bé 309
Finland 11 25 46
France 72 234 @1
French Guinea 0 0 0
Gambig 0 0 0
Geargia 3 0 0
Germany 710 et 68
Ghana Q & 9

131



1 2 3 4

Gresce 3 0 0
Grenada 1 1 1
Guatemala 1 2 2
Guinea 3 3 0
Guyana 2 & 8
Haiti 0 0 1
Honduras 0 0 0
Hong Kong 2 Z S
Hungary 7 3 155
lceland 0 1 3
Indonesia &1 51 36
Iran 215 247 184
Irag 12 06 371
Ireland 11 4 8
larael 37 43 9
[taly 37 65 Q0
vory Coast 16 42 85
Jamaica 1 0 1
Japan 237 138 el
Jordan 32 31 34
Kazakhstan 7 e} 3
Kenya ol 207 237
Korea (Narth) DPR 3 3 0
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1 2 3 4

Korea South 435 340 518
Kuwait 4 1 21
Kyrghyzstan 5 9 1
Laocs 1 1 2
Latvia 1 3 1
Lebanon 5] & 10
Lesotho 4 1 1
Liberia 3 2 3
Libya i 7 2
Lithuania 4 3 2
Luxemberg i 0 0
Malagasy (Madagascar) 4 1 7
Malewi 3 & 13
Malaysia 334 295 201
Maldives 36 40 13
Malta 1 0 0
Mauritania 7 1 1
Mauritius 87 204 510
Mexico 4 7 4
Maoldova 0 1 0
Mongclia 44 36 b5
Monaco 0 1 0
Moracco 7 4 7
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1 2 3 4

Mozambigue 7 8 S
hyanmar 266 282 [slels)
Namibia 7 13 i
MNauru 1 0 0
MNetherlands 37 56 &9
New Zealand &5 39 34
Micaragua 1 1 &
Migeria 289 525 4571
Narway 15 12 27
Cman 126 164 351
Pakistan 5392 6038 7547
Palestine 26 22 12
Parama 1 3 ile
Paraguay i 0 8
Peru 3 2 LS}
Philippines 50 83 124
Poland 18 5 29
Portugal 8 et 12
Catar 3 5 1
Refugees (Stateless) 0 0 0
Romania o} 4 7
Russia 107 s 120
Rwanda 12 9 24
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1 2 3 4

Saud Arabia 33 &1 &2
Senegal 2 1 5
Seychelles 27 111 295
Sierra Leone 1 3 1
Singapcre 283 170 153
Slovak Republic 2 2 i
Slovenia 1 1 1
Samalia 40 22 7
South Africa &Q 75 48
Spain 47 42 32
Srilanka 821 124 1750
Stateless 20 48 23
Stateless-Malaysia 2 & 7
Stateless-Tibet 152 226 194
Stateless-USA 0 0 0
Sudan ne 140 63
Swaziland 1 1 0
Sweden &1 &1 37
Switzerland a6 37 30
Syria 26 29 36
Tajikatan 2 3 10
Tanzania 15 72 303
Thailand 7é 13 116
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1 2 3 4

Tongo 0 0 0
Trininad & Tobago 7 1 3
Turkey 18 22 14
Turkmenistan 1 0 4
Tuvalu 0 0 2
U.S.A. 1302 1366 Q8
Uganda 45 68 88
Ukraine 23 35 s}
United Aralb Emirates 11 28 Q@
Lnited Kingdom 681 630 421
Uruguay 0 0 1
Uzlekistan Q@ 7 41
Vanatu 1 0 0
Venezuela 3 & 7
Vietnam 54 44 48
Yemen 8% 1 168
Yugaoslavia 8 3 5
Zaire 2 0 0
Zambia 3 1 i
Zimbakwe 1 4 s,
Cthers 1 13 3
ToTAL 492945 53945 65149
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